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Givil Appeal No.173/1999

PARVESHWAR PRASAD Appel | ant (s)
VERSUS

UOI.& ORS. Respondent (s)

Date : 10/10/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTI CE DORAI SWAMY RAJU

For Appellant (s) Anr endra Sharan, Sr. Adv.
Am t Kumar, Adv.

Sunit Sharnma, Adv.

555

For Respondent (s)

for U M. N. N Goswani, Sr. Adv.
M. Y.P. Mahajan, Adv.
M. P. Parnmeswaran, Adv.
0 0 M. B.B. Singh, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
............ L.
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M. Anrendra Sharan, |earned senior counsel for
the appellant started argunents at 3.50 p.m and was on
his legs when the Court rose for the day. The matter
remai ned part - heard.
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(Ajay Kr. Jain) (Om Prakash)
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